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1.), 2025 SCC OnLine All 3144

Amit Shukla v. State of U.P., (Prashant Kumar, J.), 2025 SCC OnLine All 3145
Anganu v. Sanjay Kumar, (Rajnish Kumar, J.), 2024 SCC OnLine All 8828
Anjani Kumar v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 8782
Anshu v. State of U.P., (Ajay Bhaneot, J.), 2025 SCC OnLine All 3154

Arpita Sharma v. State of U.P., (Mahesh Chandra Tripathi and Anil Kumar-X, JJ.), 2025 SCC OnLine
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Odisha Goods and Services Tax (Amendment) Act, 2024

State Rule [7]
Existing/Amended Scheme to Provide Financial Assistance to the Dairy Co-operative Societies
Goa Panchayat Raj (Grant of Award to the best performing Village Panchayats) Scheme, 2012
Goa Right of Children to Free and Compulsory Education Rules, 2012
Goa Land Revenue (City Survey) (Amendment) Rules, 2012

Goa Land Revenue (Inspection, Search and Supply of Copies of Land Records) (Amendment) Rules,
2012

Goa Municipalities (Consolidated Property Tax) (Amendment) Rules, 2012

Government of Goa, Goa Medical College, Group ‘C’, Non-Ministerial, Non-Gazetted post,
Recruitment Rules, 2012
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scconline /
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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